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FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of india
(Liguidath 5) Regul 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

ADAPTIO FACILITY MANAGEMENT PRIVATE LIMITED

Sl.No! PARTICULARS | DETAILS
1. | Name of corporate debior Adaptio Facility Management Private Limited
2. | Date of incorporaton of coporate | 29.07.2016
debtor
3. | Authority under which corporate  ReC-Chennai - Ministry of Corporate Affairs
debior Is Incorp /

4. | Corporate Identity No. / u:nnea UTA999TN2016PTC111722
Liability Identification No. of

__|comomtedebtor |

5. | Address of the registeredt office Regd, Office; 1/12 Bth Cross Street
and principal office (If any) of Venket Nagar, Ramap
corporate debtor Chennai 600089 Tamil Nadu

6. | Date of closure of Insolvency 02052025

| Resolution Process B -

7. | Lquidaton commencement 02.05.2025 (copy of the Hon'ble NCLT Order
date of corporate debtor received by the Liquidator on 06.05.2025)

8 | Name and registration number | Jayashree S fyer =
of the insolvency professional IBBY/IPA-DO2/WP-NOOT41,/2018-2019/12211
acting as liguidator

9. | Address and e-mall of the [ C-15 Avninav Kallash 194 Velachery Road,

Saidapet Chennal 600015

__[theBoard  En roe2505@gmail.oom
10, | Address and e-mail to be used 13/6, Colony, Rangarajap d

for corespondence with the 2nd Street, Kodambakkam, Chennal 500024

figuidator Emad |d: cirp.adaptio@gmail.com

11. | Last date for submission of clams | 05.06.2025

Notice Is hereby given that the National Company Law Tribunal, Division Bench |, Chennal

has ordered the commencement of liguidation of the Adaptio Facllity Management

Private Limitedt on 02.05.2025.

The stakeholders of Adaptio Facliity Management Private Limited are hereby called upon

10 submit their ciaims with proof on or before 05.06.2025 to the liquidator at the address

mentioned against item No.10.

The financlal creditors shall submit their claims with proof by electronic means only. All

other creditors may submit the claims with the proaf in person, by post or by electronic

means, Submission of false or misleading proof of claims shall attract penalties.

Incase a stakeholder does not submit its claims during the liquidation process, the claims

submitted by such a stakeholder during the corporate Insolvency resolution process

under the Insolvency and Bankruptcy Board of india (Insolvency Resolution Process for

Corporate Persons| Regulations, 2016, shall be deemed 10 be submitted under section

38.

Date: 06.05.2025 JAYASHREE S IYER

Place: Chennai L of Adaptio Facility M. Private Limited

1BBI/IPA-002/1P-N00T41/2018-20189/12211
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